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BANGALORE . BENCH
Commercial Complex(BDA)
Indira Nagar,
-BANGALORE= S60 038,
deted .5 DEC 86
Application No, 658 . /861 R)
WP Na,
Applicant
R.Subramanyachar,
To '
sh N.Narayansmamy, 844, (Upstaira)U Block, Rajajinagar, Bengalore-560 010,
Sh NS Srinivasan, Advocate, 12 2nd Flacr, 58 Mutt Bldgs., Tank Bund Road,
_ Bangalore=9,
The Divisional Réiluayl Manager, Mysore Divieion, Mysore,
The Divisional Reiluaym Manager, Bangalors Division, Bangalore.
The Divisional Personnel Officer, DRM's Office, (Personnel Branch )Bangalore=23.
Sh S,Narasimhamurthy, Chief Travelling Ticket Inspactor, ‘Grade 11,
i Southarn Railuay, Now wopking in Hysore Division at Bangalora Cityes -
L ’ SUBJECT: Sending copies of Brder passed by the Bench in
D _ Appllcation No. GSB/BG(F)
{‘\\ ; P :
‘J\WI seem -
’\Cxﬁ. Please find enclosed herewith the copy of the Order/

. j : v

ARkmoimc xdrx passed by this Tribunal in the above said Appllcatlon

No, _658/86(F) _ on 28—10—86.
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CRDER

1i» this application made

0

trative Tribunzls Act of 1985,

\r

direction to respondents

rtransfer R=4 from

Pto B-

the apnlicant has sought for e

Egounsel for R

dt 8th liay, 86

a

ccording sanction

e
as
in ths
e

costs,

he gri

having become unnecesseary.

direct =

retirement of R=4 from

6. Shri Venugopal also

no longer holding
In these circumstances

evance of the applicant no

Bu
circunstences of the

he parties 1o
I

Of fice Order No. T=CELL/C-12/86

s

longer survives for consideretion.

therefore dismiss this applicatié
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